TN 804
BEFORE THE HON’BLE N ATIONAL GR-EEN TRIBUNAL
PRINCIPAL BENcy, NEW DELH!

Original Application No, 1181/202%
In the Matter of:

1 Neeraj Tiwari @ =@ @020 e

Versus

State of Uttar Pradesh & Ors. =~ ===

INDEX BB
PARTICULARS Px‘:g.

| 1. [ADDITIONAL  aArppAviT OF  THE )-8

MUNICIPAL COMMISSIONER OF
PRAYAGRAJ NAGAR NIGAM P

| Annexure-1: E l/ i
: ¥

| True copies of letters dated 07.02.2026 of
| the Respondent No. 6 and dated 10.02.2026
of the Respondent No. 5.

| Annexure-2: -
True copies of the photographs showing the | 6
| present status of the site. ’

Mishra (Advocate)
1141, Delhi Admin Flats
Gulabi Bagh, New Delhi-07
Mob: 9999074369

Email: skm649@gmail.com

Sandeep




BEFORE THE HON'BLE NAT1ONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 1181/2024

In the Matter of:

N Applicant
b Versus

~ State of Uttar Pradesh & Ors, oo Respondent(s)

AFFIDAVIT OF THE MUNICIPAL

m Sai Teja S/o Sh. Seelam Sudhakar aged 30 years R/o
-781/6/1 flat 204 Vijetha Shyamala Towers, Moosaram
Malak Pet, Hyderabad, Andhra Pradesh, 500036, do
mnly affirm and state as under:

sted as the Municipal Commissioner with the
ar Nigam. I have perused the records
ffice of the Nagar Nigam in relation to the

and as such aware of .the facts of the
-

ed M/s Ecostan Infra Pvt.
M/s BVG India Limited
ited by the Prayagraj Nagar
acy waste at the Baswar
of the legacy waste of

ective scope.

> letters dated
ication of the
third party
26 of the
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Respondent No. ¢ and dated
Respondent No. 5 are collectively sl

Annexure-1.

10.02.2026 of - 1he
d herewith as

4. That after clearing the awarded quantity of legacy waste,

i he
the Prayagraj Municipal Corporation constructed t
site. True copies of the

Sanitary Landfill (SLF) at the said
t status of the site are

photographs showing the presen
annexed herewith as Annexure-2.

That after receipt of the Jetters from the agencies regarding

: completion of awarded quantity of legacy waste, Prayagraj

Nagar Nigam requested the Motilal Nehru National
Institute of Technology (MNNIT)

16.02.2026, for the verification of the decanted legacy
; ompletion of work by

vide letter dated

waste at Baswar Plant pursuant to ¢
the agencies.
:That the daily generated fresh waste processing is being

en by the appointed agency as per MSW Rules.

aj- Nagar Nigam is committed to complying
ipal Solid Waste Management Rules, 2016,
issued by CPCB and CPHEEO. The
legacy waste demonstrate its

n and healthy environment

executed in strict
agement Rules, 2016
he Central Pollution
National Green
have fulfilled their
ractual provisions,

l compliance.



;‘ VERIFICATION

———2 A l11VUN

2026 that the
Verified at Prayagraj on 19 day of Feb,

! and correct to my
factual contents of this affidavit are trac

d that nothing
knowledge as derived from the records an

i aterial has been
stated herein is false and nothing ma

concealed therefrom.
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Letter No. EIPL/Legacy waste/2025-20/1 329 Date: 10/02/2026

To,
Shri Deependra Yaday

The Additional Municipal Commissioner
Prayagra) Municipal Corporation. .

Reference: Hodlo :24.0/ yufo / 2026 fg-q\'m’, 05 ‘qmﬂ’l 20206

Subject: Regarding Work of Legacy Waste Processing at Baswar Plant

. Dear Sir,

Please take reference to your letter dated 05.02.2026 regarding the processing of
legacy waste at the awarded site, it is submitted as under:

e entire quantity of 192407 M Jegacy Waste issued vide Work Order/Letter
Slo: 09 / 9dlo/ 2025, Dated 04.04.2025 has been duly processed and
d of in accordance with the Solid Waste Management Rules, 2016, and other

icable guidelines.

w of the above, we kindly request your good office to appoint a third-party
for verification of completion of the aforesaid work, so that the same may be
Ily certified at the carliest.

our continued cooperation and commitment towards effective waste
d environmental compliance.

fa, Uttar Pradesh - 201301
' com
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RATE OFFICE:
BVG INDIA LIMITED S0 o anrioor o candby nieci

Pune, Maharas

A BHA s di
RAT VIKAS GROUP COMPANY phase;{ ;(;né?gg 0000
Tol: * | www.bvgindia.com

Humanity Ahead : :
CIN : U74999PN2002PLC016834 mfo@bvglndla.com

Ref — BVG/SWM/Prayagraj/ZOZ5-26/18
Date- 07/02/2026

To,

The Municipal Commissioner,
Prayagraj Municipal Corporation
1, Sarojini Naidu Marg, Civil Line
Prayagraj, Uttar Pradesh - 211001

s‘ i ct: - Intimation of Project Completion and Request for Clearance of Outstanding

Payments

Reference - Tender Id 2021/NNAMC/652371_1 relat
of Legacy Waste, Baswar, Prayagraj. Agreement Date

ed to Bioremediation and Clearing
d 07/01/2022

Dear Sir,
5.02.2026 regarding the processing of

Please take reference to your letter dated 0
d as under. We successfully completed

egacy waste at the awarded site, it is submitte
the 3rd phase of our legacy waste processing project (1.29 Lakh quantity) on December

5, 2025. All segregated fractions of bio-soil and C&D waste have been disposed off,
 remaining RDF was disposed of in January 2026 as planned.

est for third party verification and process our outstanding

nd cooperation.

hwad, Pune, Maharashtra 411019
PUR |JAIPUR |HARIDWAR |PATNA






